
GOVERNM8NT OF INDIA 
(DEPARTMENI' OF REV"i:NlJE AND BANKING) 

NEW DELHI : THill 23Xd April, 1976 
NOTIFICATION 
(INCOME TAX) 

No.1299(F.N0 . 404/95/76- ITCC) : In exercise of the p owers conferred by sub-clause (iii) of clause (44) of Section 2 of t he Income-tax Ac t, 1961 (43 of 1961), tre Central Government hereby authorises Shri P . Sunderara jc>..n \<Jho is a G<?..zetted Of f icer of the Central Gove rnrrent to exercise the powers o f a Tax Recovery Officer under the said Act. 

2 . T11e appointment of Shri M.A. Subr?...manian made under Noti-f ication No. 1017 ( F . N0 . 404/94/75-ITCC) d a t ed the 4t h August, 1975 is hereby cancelled. 

3. This Not i fication shall c ome into force with effect from the d Ate the officer in paragraph 1 takes over as Tax Recovery Officer . 

Sd/-
(V .P . l'vliTTAL) 

DEPUTY SEC IETAHY TO TH3 GOVERNt€NT OF INDIA. The Ha11ager , 
Government of India Press, 
New De l h io ---·-·----
No.1299(F.N0.404/95/76- ITCC): 
Copy forwarded to:-
1 . The Commissioner of Income- tax , ·Tamil Nadu V, Madras. 2 . All the Dir~ctors of Inspection including DI(O&MS) , New Delhi. 3. The Comptrolle r & Auditor Gene ral of India, New Delhi . 4 . The Chief Secretary,,; Govt. of Tamil Nadu, Madras. 5. The Account;:mt General , Tamil Nadu, Madras •. . 6 . Shri P.H. Ramchandani, Joint Secretary & Legal Adviser, Ministry -of Law, New De lhi. 7. 'Bulletin Section (5 copies) . 8. Guard File~ -

9 . The DirGctor , I RS (DT) Staff College , Nagpur . 

Sd/ 
DJ~PUTY SECRETARY TO TIB GOVERN K!JNT OF INDIA • 

_!1...,-J t~f,.;~ 
C/ '("~ ...s--(S.C. PRAS AD J 

OFFICi~R ON SPECIAL DUTY DIRECTORATE OF INS PZCTION , (RS&P) 1 


